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Production o f Fanta sad Coca-Cola 
from  Imported saw  Material

•538. SHRI S. A. MURUGANA- 
NTHAM: Will the Minister of IN
DUSTRIAL DEVELOPMENT AND 
SCIENCE AND TECHNOLOGY be 
pleased to state:

(a) how many of Fanta and Coca- 
Cola crates can be produced from the 
imported raw meterials given to Coca- 
Cola Export Corporation for Rs. 1,95, 
200 as per A.U. licence;

(b) the production of Coca-Cola 
and Fanta (in crates) during the 
financial year 1971-72 and 1972 till 
today;

(c) if the actual production is more 
than what can be produced from the 
imported raw material under A.U. 
licence, how Coca-Cola Export Cor
poration has managed to procure addi
tional imported raw material; and

(d) whether Government propose to 
institute a judicial enquiry in this re
gard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE
LOPMENT (SHRI SIDDHESHWAR 
PRASAD): (a) Aproximately 3.9
million crates.

(b) The estimated production of 
Coca-Cola and Fanta in 1971-72 and 
1972-73 (1st April to 30th November) 
was 31.87 million crates and 23 mil
lion crates, respectively.

(c) and (d). Apart from raw mate
rials imported against the actual users 
licence, the Coca-Cola Export Corpo
ration have also had carry over stocks 
from licences obtained under the ex
port promotion policy. Upto 31st 
March 1971 they were allowed an im
port replenishment quota against ex
ports of 20 per cent which has been 
reduced from 1971-72 to 4*5 per cent. 
Since the export promotion quota is 
now no longer available to feed the 
bottling plants, an ad-hoc allocation 
of Rs. 7 lakhs has also been given for

the bottling plants in 1972-73 in ad
dition to the normal actual users li
cence in accordance with the policy in 
force. In the circumstances, the ne
cessity for instituting a judicial en
quiry does not arise.

SHRI S. A. MURUGANANTHAM: 
No supplementary, Sir.

SHRI K. S. CHAVDA: I would like 
to ask one supplementary question.

MR. SPEAKER: Only one.

SHRI K. S. CHAVDA: May I know 
whether the various small traders and 
manufacturers who produce sherbat 
and syrup will be adversely affected 
by this production of Coca-Cola and 
Fanta and if so what steps the Gov
ernment proposes to take to protect 
the small traders?

MR. SPEAKER: This is about
some factual information. You are 
going into adverse effects and so on.

SHRI K. S. CHAVDA: It is the
same company, Sir. No reply is 
coming from the Government.

MR. SPEAKER: What is your
question?

SHRI K. S. CHAVDA: May I know 
whether Governemnt is aware of the 
fact that various small traders and 
manufacturers who produce shorfbat 
and syrup will be adversely affected 
by the production of Coca-Cola and 
Fanta?
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SHRI K. S. CHAVDA: I want to 

know w'hat steps Government are go
ing to take. It is not for you to reply 
to this question, but it is for the hon. 
Minister to reply.

MR. SPEAKER: I am not allow
ing this question. It does not arise 
out of the main question.
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SHRI K. S. CHA VDA : Thi·s ques-
ti-0n had· been raised during the last 
session ais0, an<i you l:iad allowed the 
non. Minister to reply and he said 
that this' refated to tl:ie Minister of 
fodustrfal Development. I have got 
here with me the questions and the 
answe11s on the · last occasi6n, tl:iat is, 
in the month of May. 

MR. SPEAKER: 'l'he l:ion. Member 
may ask:- a separate question on it. 
This does not arise out of the main 
question. 

sm:n K. S. CHAVDA : My supJDle-
mentary question arises out of part 
(d) of the main question. 

MR. SPEAKER : He is asking for 
opinion, which is not admissible ur»der 
the rules. 

SHRI K. S. CHA VDA : I am not as-
king for any opinion. I want to know 
what steps Government are going to 
take to protect the small manufac-
turers of syrups and sherbats. 

MR. SPEAKER: Let him not argue 
it. 

SHRI K. S. CHA VDA : This is not 
fair, Sir. 

SHRI RAGHUNANDAN LAL 
BHATIA: May I know whether for 
every bottle of Coca-Cola that we 
drink, 25 paise go to America? 

SHRI PILOO MODY : Nonsense ; it 
is one paisa. 

SHRI RAGHUNANDAN LAL 
BHATIA: Is if a fact that out of 50 
paise per bottle 25 paise go to America? 

SHRI SIDDHESHWAR PRASAD: 
We do not have ibis information .... 

SHRI G. VISWANATHAN: This 
point was discussed during the last 
many sessions of Lok Sabha: 

SHRI K. S. CHAVDA : During the 
last session, I had also asked this 
question. Every time they say that 
they do not have the information. 

SHRI SIDDHESHWAR PRASAD : 
Acc0rclJng t-0 the information that' we 
have, for repatrfatfog every one hund-
red rupees; th'e Coca:.-.€oia Expwt 
Corporation' has to> eaiin Rs. 120. 

SHRi G. VISWANATHAN: This is 
no reply at all. 

SHRI RAGHUNANDAN LAL BHA-
TIA:: My question has not been repli-
ed to. 

SHRI C. CHITTIBABU: For every 
bottle of Coca-Cola, 25 paise go to 
America. 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRA-
MANIAM) : This cannot be correct ~e
cause the total which has been re-
patriated .•• , 

SHRI JYOTIRMOY BOSU: Through 
the front door. 

SHRI C. SUBRAMANIAM: is 
about Rs. 2 crores odd. Therefore, 
taking into account the annual pro-
duction, it cannot be 25 paise per 
bottle. 

SHRI RAGHUNANDAN LAL BHA-
TIA: Then, how much is it? 

SHRI C. SUBRAMANIAM: I have 
to calculate it. I cannoC calculate it 
just riow. But what is important is 
this ....... . 

SHRI RAGHUNANDAN LAL BHA-
TIA: How much money goes? 

SHRI C. SUBRAM-ANIAM: In this 
process, we earn net foreign ex-
change; as a matter of fact, more than 
what is repatriated is earned by ex-
port. Therefore, it is only on that 
basis that we allow them to operate. 

SHRI RAGHUNANDAN LAL BHA-
TIA : How much have we to pay to 
America per bottle? 
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make the arithmetical calculations 
and paw It' on to the hon. Member.

SHKI JYOTXHMOY BO£U: A xM g 
out of what the hon. Minister has 
said just now, may % Tafpw whether 
the exports clainie4 toy Hie Coca-Cola 
Export Corporation inclu.de also tra- 
dHioftal items like cashew, tea, coffee 
etc.?

SHRI £. SUBRAMAJfLAfif: The ex
port is only of Coca-Cola alone . . . .

{SHRI JYOTIRMOY BOSU: That is 
not correct.

SHRI C. SUBRAMANIAM: I shall 
verify it then.
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SHRI C. SUBRAMANIAM: I do not 
think that there is any control on the 
price. This is an essential commo
dity. I  would rather discourage the 
taking of Coca-Cola This ii not an 
essential commodity. The sooner we 
get rid of it, the better It will be for 
the country.
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